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SHORT DURATION DISCUSSION
Communal situation in the country

1A VICE-CHAIRMAN (SHRI B
SATYANARAYAN REDDY): Now we
shall take up the short duration dis-

i cus:ion on the communal situation in’

the country.

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PEN-
SIONS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI P CHIDAMBA-
RAM): Sir, I apologize, T was not
here at 3.30.

THE VICE-CHAIRMAN (SHRI
SATYANARAYAN REDDY):
Gurudas Das Gupta.

SHRI GURUDAS DAS GUPTA
(West Bengal): Sir, it is really a
tragedy that even after 40 years of
the martyrdom qf Mohandag Karam-
chand Gandhj when communalism
made ity greatest assault on Indian
secularism, the nation seems t, be
unaware of the increasing menace of
communal forces, ang the political
leadership st different levels seems to

B.
Mr.,
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be wavering bec:mse it is wunder the
impact of 3 complex that if effective
measures are taken, the sentiments of
the dominant community may be hurt.
Being, therefore, concerneq about the
electeral prospect, we do have little
concern for the situation which pre-
valls in the country, which ig almost
identia]l with the scituation that pre-
vailed in our country when Indig was
partitioneg by imperialism in 1947

Imperialism  had partitioneq the
couniry, and now it scems commun-
alism seelrs to halkanize what remaing
ag India feday. Hindu communalist,
Muslim fundamentalist, slogans for
Hindu Rashtra, clamour for Azad
Kashmir, Swadheen Bangladesh, call
for pulling down of Babri Masjid and

call for Iiberation of Krishna Janma
Plhoomi ang 130 other heoly places,
combine  ialo a  single, insenarable
categor:r that <eelr to divide India.

ger i unnaralleled in the
annals of L.dlan historv. Sir, thiz is
the timo to act ang inaction can only
ho Jooked upon as a deliberats com-

oA tha dang

viieity, surrender or aabotam of the
rational intarost,

Sir, when we ave  diccussing  the
communaj situation in the country,

a rint is going on in Hazaribagh. It
a” hanpened when p procession, after
two doevs of Ram Navami function,
was passing through the traditional
route, afler three yerars, Despita the
leading political parties agreeing to a
different the Administration
haa allowed the procession to Ppass
through a sensitive, narrow ang dan-
geroug route. What hag been the ro-
sult? The result hag been the death
of 38 persons declared officially, But
according to our information., when
a delegation of the Communist Partv
ot India. the Communist Party of
India (Marxisty and the Lok Dal
visiteg the area in Hazaribagh, they
founq at least six to nine unclaimed
bodies dumped far awavy from the
fown near the air-strin. Now the ad-
ministration comes out with a story
that these bodieg hagd been dumped

route,
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after carrying out the post-mortem
examination. Sir, are we in a posi-
iion to believe these cock ang bull
stories because after g post-mortem,
the dead bodieg are generally burnt
or buried? Hag it been done? There-
fore, it is a deliberate attempt on the
part of the administration o undelr-
estimate the figure of casualty, In
fact, this js the way in which the
administration has been moving
throughout the country.

Biv, my point is, all that hag hap-
pened in Hazaribagh is because of
the failure of the administration.
May I know from you, Sir, whether
the Governinent is prepared to tell the
House that it iy going to give exemp-

lary punishment to those whg have
been respoasible for the murder of
the 32 innocent peopie in the small

There has been
agoinst the
will you
has been

town or Hazariwagh?
a ne tent  complaint
Military Police of Bihar,
take actlon. 8ir? There
somea a‘fmd%ioa against the Provin-
cial Armeg Constshulary in  Utlar
Pradosh when they were foungd io be
for Jownright rmassacre
unfortunatzly, no ac-
tion has heen taken, Therefore, my
noint is, this iz where the Govern-
ment ig lax, thig is where there can
ke an allegation of complicity or sur-
render.

TESpovEt ite

in Maerut, but.

Mr. Chairperson, Sir, a number of
incidents have taken place mostly in
the Hindi-speaking belt on the day of
Ram Navami or on the day following
that function, What is the reason?
This year the Ram Navami procession
or yatra, whatever you may call it.
was organised with a rare flair of
mijlitancy, with display of arms
throughout the country. It was done
deliberately, planfully, T should say,
it wag engineered, it wag done to
raise communal passion with an eye.
on the next general elections in the
country, What is the vresult? The
result has been riot in Kalpi in the
Jaloon District of U.P.; the effect has
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[Shri Gurudas Das Gupta]
been riot in Aligarh; the effect has
been riot in Mathura; the effect has
been riot in Burhanpur, a district
town of Madhya Pradesh; the effect
has been communal incidents in the
Blopal city leading to imposition of
curfew, What has been the effect of
the Ram Navami processions in the
country? Riot in Makrana in Raja-
In Jodhpur, Sir, an armed
pro~ssion was taken out in the heart
of "p tewn on the same day,

stuosn,

inerefore, Sir, this is a plan, a
part of a premeditated plan on the
part of those who seek to gain elec-
toral advantage if communal clashes

take place. May I ask you, Sir, whet-

her the Governmeat hag any ideu,
may I ask you whether there bad
been iutelligence repori, may 1 ask

the Government to tell us what pre-
emptive action, what preventive mea-
sures lLag ween taken? If the Gov-
ernment can declare the port
strike ag illegal, if the Gov-
4,00 r.mernment  can  contemplate

resotting to ESMA o other
draconian measures to put
down the genuine working class
struggla in the country, what opre-
vents them from taking preventive
and preemptive action io see that

communalisty dg not succead in Imdia?
Therefore, Sir, this ig a question of
human failure. Human failure because
the District Magistrate allowed the
procession to take place in Hazari-
bagh; human failure because the
Home Ministry faileq to have an idea
of what is going to havppen; human
failure because the Home Ministrv
digd not like to take steps to curb
communalism before it hag struck
deep into the heart of the nation.
May I point out that his happened in
the background of Kumbh Mela.
Hindu Maha Sameelan was not a
Communist Conference, Nor was it a
fanfare of 5 Congrese Adhiveshan. 1t

was a conference of naked Sadhus
riding on elephants. Tt was a con-
ference of downright communalists

wha held the conference during the

[ RAJYA SABHA ]
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Kumbh Mela. And what was the
slogan? The slogan was that the

Babri Masjid must be pulled down. I
should say it meant the secular
character of India must be pulled
down ang on the debrig of our gwind-
ling secularism the edifice of Hindu
Raj should be set up. What happened
after that? After that a number of
incidents are taking place in the
country,

My point is if the demang for con-
version of Babri Masjig into a temple
is to be conceded, then I am constrain-
ed to say sCine of the Hindu temples
in India should be converted into
Buadb'sl tempics  Lecause, ag  you
know, during the periog of Shankara-

tem-
into

chavya a number of Buddhist
foreibly  converted
I¥f we have to con-
ceded to the domand of a Hindu Raj,
then we have fo considep the question
of satting up o Christian State  De-
raus, Christiang are in majority in at
least throg Stateg in the countrly. 1If
we have to conecede A Hindu Raj,
there iz no reason why there should
not ba 5 Muslim State hecause Mus-
lims are in majority in Kashmir even
after partition. You should remem-
ber that there are more Muslims in
Indias than the ntmber of Muslims
living in Pakistan  Therefore, the
revival of militant Hindu chauvinism
i= hreeding Muslim  fundamentalism
anad ag sugch the imnact in the country
i= the development of fundamentalist
trends whether it is of Hindus or
Muslims in the countrv. The slogan
of abrosation of #pecial statug for
Kazhmir, the demand for winding up
of Minorities Commission  spanks of
the revival of militant Hindu chauvin-
ism in the countrv. Tf you ask me to
give an example of complicitv,' cani-
tulation and compromise of the Gov-
ernment, T should unhesitatingly refer
to the passing of the Muslim Personal
Law. That was a surrender to the
Muslira fundamentalism because peo-
ple in nower thought that such a con-
cession to Muslim ‘fundamentalism
might help them to come back to

. - vy

pley wersa
du temmlas.
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power. If you ask me where is the -
case of gsurrender, 1 should again
refer to unlocking the door of

Babri Masjid in UP and immediately
that was shown in the small screen
throughout the country. That was a
surrender to Hindu chauvinism, If
you speak of inaction, I refer ty the
fact that even today the Government
refuses to call a meeting of the
National Integration Council. Bal
Thakre’s speech says that he wants
Hindu Raj. The General Secretary of
Vishwa Hindu Parishad says that the
Hindu community has a right to per-
form pooja at the Ram Janam Bhoomi
and that is mnot negotiable. What
Shiv Sena. Bajrang Dal, the Rashtriya
Swayam Sevak Sangh ang Vishwa
Hindu Parishaq are doing is actually
a move in the direction of setting up
a Hindu Raj in the country. Sir, when
Mrs. Gandhi wag leading; the coun-
try: when she was the Prime Minister
of the country, a proposal wag mooted
that there shoulg be a multi-religious
anti-riot police force in the country
because in a large number of places
complaint are there that the custo-
dians of law ang order are in reality
the people who let loose arson and
resort to burning angd start showering
bullets on the people who are the
victims of the aggression, Therefore,
theTe wag a proposal of multi-religi-
oug anti-communial and anti-riot com-
bat force in the country. What hap-
pened to that? Sir, there was a pro-
posal for setting up of specia] courts.
What has happened to it?

Sir, my humble suggestion to the
House is there can be no toleration of
an attempt to break India. There can
be no toleration of the attempts of
‘the communalistg to set up fundamen-
talist regime gnd politics. There can
be no toleration ot the forceg who
seek t; destabilise India. There ecan
be no toleration of the work of the
forces who are working in eollusion
with the foreign rule, be that in
Pakistsn or be thel in Washington or
T thet ‘disewkire. Thesfore, 3
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ireedom of the country hag to phe pro-
tected, the secular character of the
country has to be protected. There-
fore, Sir, the struggle against com-

. munalism is not a struggle for secu-

larism but that struggle by itself is
a struggle for the defence of the
country as it existg today, Therefore,
Sir, let the Prime Minister take an
initiative for mobilising al] the non-
communal and seculay forces. Let
the Government take the initiative
in formulating a national consensus
as to how to face the situation. The
situation cannot be fought with the
Bihar Military Foree or with the Pro-
vincial Armeq Constabulary. The
situation can only be faceq with the
popular initiative, with a broag cam-
paign, with the mobilisation ang rally-
ing together of all the patriotic, secu-
lar and anti-communal forces, It is
for the Government to take the initi-
ative. It is not only on the Govern-
ment’s initiative that the whole situ-
ation depends but the political leader-
ship that rules the country for the
moment till the next Genera] Elec-
tiong hag the responsiblity ty ensure
that a momentous anti-communal
movement begins in the country,

Sir, my humble suggestion is that
Babri Masjid Ram Janam Bhoomi
tangle must be gettled without any
delay. The Government ig delaying
the solution to this tangle in the same
way as it is delaying the solution to
the Punjab problem. They should
either refer the whole controversy to
a Bench or declare the whole place ag
a historical monument and the Gov-
ernment must initiate judicial process
without further loss of time. There
should not be conversion of any tem-
ple, mosque or church, Things should
exist ag it existed when India gained
independence in 1947 Failure to take
action to combat the riots should not
be condoned at any level and punitive
measurés- should be taken . where
riots break out or rioters hold the
country to ransom. Sir, the Goven.
ment must not waver in taking effes-
tive mears anjg measuresr. Ths sams
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[zhri Gurudas Das Gupta]

L
govermental agencles must be invol-
ved.

Sir, 1 demand a dowaiight ban on
Shiv Sena. I demand a downright
ban on Vishwa Hindu Parishad, I
dermang a downright ban on Rashtriya
Swayamsevak Sangh, 1 demang a
downright ban on Muslim fundamen-
organisailons, I demang a

Dol a?
LOLISLE

downright ban on the political cam-
paign  un religioug  pasis.  Things

brooic no delay; if the dangerous situ-
atzen hag tg be faced, it has to be
'd on an cmergency basis. A ban
on 2l cominunal forccs, on all com-
muaal parties, on all communal acti-
vitieq ang on all communal politics i=
the demand of the day. Ii is not tha
demang of the Communists, neither
it is the demand of only sccular
forces, it is the demangd of the natien.
If the intesrity of the nation is bro-
ken, then wihere does Indla remaln?
Theretore, it is for the country and in
the mational interest that such a ban
has to be imbosed. Sir, to conclude
to my speech, T urge upen the Gov-
erniment, the Prime Minister andg the
o rules not to formulate
rening an eve on clectoral
T ask the Government to

advaniage
formulate It: malloy kooning natinonal
nferest in vicw an-d thprefof‘é T would
Tl the Govermmant to taka ste tn
sl imomedistely tho
covimvima ! cuestion he it in Punjsp or
May

. COUTEE ¥ [ i~
in Babri Mai's ooz

T and with one simple slogan?

1o reerb mv,
elsowhers.
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~Np Hindu raj, no XKhalistan, no Muslim
“tate, long live my dear India. long
live my dear India. This ig the privie
need of the hour and the Governmont
must act with determination.
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SHRI YASHWANT SINHA (Bihar):

Mr, Vice-Chairman, I belong to
Hazaribagh.. .
=1y wmagw &g

fargre)
w19 gIRT & arer §, BET A Al

SHR] YASHWANT SINHA: s
feir name has been tainted by the
recent communal riots.. .
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e w0 T @Y A AW v
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SHR1 YASHWANT SINHA; Ap; 1
speak here 1 cannot but recall that
scene in the house of a village adjoin-
ing Hazaribagh which I visited four
days back where the mother of Shau-
kat Ali was beating her breast with
both hands and her head.... (Inter-
ruption)

SHRI GHULAM RASOO1, MATTO
(Jammu and Kashmir): This is nof
Hindi raj. Thig is g secular raj.

SHRI G. SWAMINATHAN (Tamil
Nadu): What is this Sir?...(Inter-
ruptions) .. .Some -Member is speaking
in English and why should he object
to it?... (Interruptions)...

st ww sEdw fag:

_ T gAT
HIa0 AZT AT |

(za=ar)

THE VICE-CHAIRMAN (SHRI B.
SATYANARAYAN REDDY): The

honourable Member has got the right

to speak in any language, ... (Inter-
ruptions) . ..

SHRI G. SWAMINATHAN: Let him
speak in whatever language he wants
.. (Interruptions) ...

SHRI GHULAM RASOOL MATTO:
Sir, this is a very serious subject.,.
(Interruptions) ...

THE VICE-CHAIRMAN (SHRI B.
SATYANARAYAN REDDY): Mr.
Matto, why are you agitated? He will
speak in whatever language he wants
to speak... (Interruptions)...

it uw wxgw fog:
wIg A gAM '

L

[vw s (wrrt ween =
wsrwWug
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SHR] YASHWANT SINHA: Sir, I have lived together in peace and
was telling you about that scene harmony, in far-flung villages, where
where the mother of this Muslim ngr army, could have gone to their

vouth, when I approached her door-
step, was trying literally to break her
head against the wooden [rame whils
about two hundred vultures swooped
down on the dead body of her child
which was giscovered galy that nmorn-
ing some distaiice away, I also cannog
help recalling the tears and the plead-
ings of that Hindu father whose son
was in Hawaribagh town opn lhe
of the pidis who gGever e

aay

had o™
turned and how he was going to gvery
crystal-gazer, he was going to every
sopothsayer, to find out whether his
son was alive or dead, Thiz is {he
tragedy of a communal holoecausty of
which I have been a personai witters.

Al

Tere arg b iac L\. Y Jhicin 1 '\/Vi’;[
i se of my speech
: of the imp i
vhich my ool e, Mr, Das

rieatod, before 1 oo on to

hag ] :
that T would like all of us to unde -

s‘ran(, very cl Lauy what exoctly coni-

munalism is,

Sir, Mr, Pande was s2ying just now
qt we are 111 ety of iU that all the

s creal-

clzatinn
= constitue
1

we

communalism,
belween
i the

deimition  of
the  unhely alliance

ance
P
3 o Teanon

then
nolitl
;eodiom of
vary apparent, We also have 1",0 g
com alisrn In a certasin his'orical
rersy ective,  India was not a secular
State in the 19th century and il wzs
ngt  a  ecoular State ever szinee the

Muslims cama hore in the 9th or 10th

naligm

coOMIT:

century AD. India became a secular,
Jdemineontte Binte only in 1830 whon
sdentel  our  Conetitutien,  Rut

we
throughout the eenturies Hindus and
Muslims and Sikhs and people of all
faiths, people of different faiths,

i
|
|
|
|
|
1

|
i'
|

nor army, could have gone to their
rescue and it iy only because the
modern concept of secularism was
not known that there was amity,
there was harmony and there was a
feeling of brotherhood amonyg the
varicus communities which inhabited
this country of ours,

Communalism, as we 3ll know, is
the legacy of the British fo our body
politic,\_ In, 1887, when the First War
of Independence took place, Hindus
and Muslims alike declared Babadur
Shah Zafar as the King Emnerar of
Incia, Not for a moment did anv-
body suggest thet g Hindu or a Mus-
lim should e the emperor. Not for
a moment did any Hindu suggest
that the Hindus should have » Hin du
any Muslim suggest
should have a Mus-
woas this realization
the British aunthori.
‘divide and
large

cmparor nor did
tha Mnslims
lira emperor, It
after 1887 that
ticg followed the volicy of
prla’ ont gucceeded to such a2
rte s Hiat by the time they decided to
1 this country. communal {renzy
such g peak that this
into
hoen

tiad

(\(\':
had reached
subhcontinent had to be divided
two natjon-States, This  has
the policy ¢f the tulers Put the un-
fortunate thing Sir, is that evan aftar
wo attained mdn}wn lence  in 1047,
and even afier we decided to  have
a secular polity in this country in
after that tha policv of

195D even
divide-and-ruia hag continued  And
wha  Thas  followed this policy of

Who hag bzaen the
this policy of divide
snd.rule? T am sorry to say, Sir it
iq e party which has heen in power
And it ig thiz which ix the most ser-
dimension of this problem tn-
dav  Avd it is this which has to he
tacklsd if at all we have to fight
commuinalism,

divide-and-rule?
honefeiary of

']0‘1?,

The probiem foday is very sericus,
Mv frisnd Mr, Das Gupta has refer-

rod dn the rise of fundamentalism in
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all communities, including the majo-
rity community. It is an accepted
theory on all hands that 5 nation is
not endangered ils peace and tran-
quility, its solidarily s not s0 much
endangered by minority communial-
ism as it is endangered by wmajority
communalism, It is a measure of our
times that the majority community,
the Hindus, who are more than 80 per-
cent of our population today are the
victims of a, gsiege mentality and the
rise of Hindy fundementalism through
the various organisations which have
been named is an indication of the
whipping up of communal gentiments
by certain interests for their own poli-
tical good, and for their own political
ends. But as T wag saying Sir even
this can be tackled. All this is possi-
ble to taeckle, prox'if‘ed the Govera-
ment ©f the dav the ruling party, is
serious about #ack“ng it,

Communal riots start in the miods
of men like all wars and ii is ig the
minds of men that thev have to be
fought. The administration thuy a
role but those who are in public life

those who are in political parties,
have a far greater rols to play than

the administra“ion at the local level,
Novr the measurg of the problem is
..h),t various ecmmunalist
organisations  smwng  the Muslims,
among the Sikbs, gmong the Hindus,
have grown up, Tt is also in terms of
the expanse and *he dimenzion of the
problem that thy nreblam has assum.-
ed serious proportions, For instance,
Sir, in 1961 theore were only 61 dist-
ricts in the whole country which had
experienced communal riots, today 88
districts are considered to be Liyper-
sensitive, Mr. Chidambaram is sitting
here, He may have the latest fgures,
Buyt, according to my information, 88
districts are hypersensitive,

[The Vice-Chairman (Shri Satya-
Frakash Malaviva): in the Chair.
And anothet’ 98 ‘are sensitive “com-
munally, This is the situation from

[26 APRIL 1989 ]

Discussion

278

1861 to 1988, his h&s been the gpread
of the communal virus,

In Ahmedabag alone according to
the study which Prof, Parveen Sheth
hing carried out in one decade of com-
munal disharmony and communal
viots, the people of Ahmedabad alone
have suffered the loss of Rs 2423
crores, more than 222 people have jost
their lives, and damage to public and
private property has crossed Rs. 60
crore mark, More than a miilion self-
employed peopls were deprived of
their earnings for 210 days« This i3
the worst aspect, YWihen 1 was in
Hazaribagh recently anq [ was plead-
ing with my friends 1 both ¢numuni
ties 10 have a more conciliztory ap-
proach, this is what I was telling them
that, if riots should tnke pTace if the
police were to open fire, it wiil be the
poorest of the poor the Iowlicst of the
low. wha will he killed, and not any-
body who is semebody, When 1 weas
in Hagaribagh recently after the riots,
T azked the poonle the friends in the
journalistic world when they came to
interview me: c¢an vou tell me the
name of any of the dead; one person
who is dead you name. And thwse
nameg are not krown, 1 do not know
whather {hey ar svan to the
Press, They were not known to {he
people  of U ribaglh  when T Joft
there wn Monday, They were not im-
portant people, hey were very poor
becauge they belonged to  families
which eked out a livelihood and no-
body is bothered if such people are
gacrificed on the allar ©f communal-
ism.

B G atoaiiad!

Sir, what happened in Hazaribagh is
a pointer in the direction of what is
happening in the vest of the country.
So I would like to take a lit'le lime
of this House in telling as to what
exactly happened. Ram Naumi in the
entire Chota Nagpur has assumed tre-
mendous proportions ag a religious
festival, 1 wus unce a civilan officer
in Chota Nagpur posted as Sub- D1v1-
sional Officey and I have seen -the
extent to which Ram Naumx used to
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be celebrated in the early 60s, What
I saw this year in Hazaribagh beats
al) records. You will be surprised
that 125 trucks were decorated as
jhankis and each truck had 5 genera-
tor attached ¢o it. All these 125 truc

and thousands of flags of Ram Naumi
were taken in the procession and it
took hours - and hours ty pass the
sensitive spot, Now the problem in
Hazaribagh was entirely the creation
of the administration and I am very
sorry to say this because last year, in
fact in 1987, the administration, for
s0mMe reason which they never made
public, called a meeting of the so-
called Peace (Committee connected
with Mohurram, They decided to
change the traditional route, 4 route
which had been in existence for de-
cades for both Ram Naumi and for
Mohurram processions, They decided
to change the route. The communities,
either the Hindu community or the
Muslim community, did not accept
this change of route, Therefore, what
happened last year was that when the
Hindus were forced to take to the new
route, they observed an unprecedent-
ed bandh for three days in Hazaribagh,
They did not take out the procession
through the new route and no pro-
cession of Ram Naumi was taken out.
This vear one would have hoped that
the Administration would have acted
in time, But the Administration de-
layed action on time. They held a
meeting absolutely at the fag end of
March, when Ram Naumi was to be
celebrated on the 14th and 15th of
April, This gave encouragement and
opportunity to certain communal for-
ceg to come and take over the leader-
ship of a particular community, It
was this kind of leadership which
gave absolutely incendiary speeches
which whipped up communal senti-
ments, They said in public meetings
that the Hindu community should pre-
pare for a long siege. They should
buy rations to remain indoors for a
month_if necessary. It was this kind
of talk which created a sense of in-
sscurity -among the minerity eom-
munity. and they also starled: preparc-
tng.- B Is immetarial as to who fired
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the first shot or who pulled the trig-
ger in the first instance. The fact of
the matter is that for twg days and
two nights, the Ram Naumi procession
both on the $th and 10th day conti-
nued to pass through that sensitive
Jama Masjig road without an inci-
dent, I was personally present on
both the nights, I would like to tell
Mr. Das Gupta that many leaders of
political parties were there in strength
to make sure that nothing untoward
happened. Nothing untoward did, in
fact, happen, The procession passed
absolutely peacefully on the 16th
morning and I left Hazaribagh on the
16th morning absolutely convinced
that the whole thing had passed off
peacefully, It was only later that
afternoon that a bomb blast took place
and another bomb blast in a very busy
locality toold place at about 7 o’clock.
That was the signal as if for a lot of
bomb blasts in various parts of the
town., I understand that more than
100 bombs were hurled. Some arson
took place, Three or four houses of
Hindus were burnt in the periphery
of a Muslim mohally, Then twenty
seven housegs of Muslims in one
mohallg were burnt, Some other
houses of Muslims situated in isolated
pockets were burnt. You have to go
deeper into it to find out ag to who
pressed the trigger first, I have no
means to arrive ai that truth, I hope
the administration will find out. Sir,
I am saying it on good authority that
some people believe that the Muslim
houseg in the Hindu mohallas were
burnt for economic reasons, They
were not burnt out of any communal
disharmony or communal frenzy. The
people who took the lead iop see that
these houses are burnt arp perhaps
the people who were interested in
buying that property, They thought
that the communal riots will take
place and that these Muslim friends
will leave that locality, and they will
be able to buy thejr property and this
is one explanation, -

S8HRY BAHARUL ISLAM (Agsam):
Thet is always €. That {s o in Gal-
&_& m— O . ~ o =
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SHRI YASHWANT SINHA: That is
s0 in Ahmedabad and that is so in
Bhiwandi also where the jhuggis and
jhompris were burnt by people who
were interested in buying the pro-
perty: Now, I am saying all this, Sir.
in order to point out that if the Ad-
ministration had been vigilant, if the
Administration had been mor; pur-
poseful, if the
been more cautious, then all thesa
could have been avoided. It is 4 very
notable fea*ure of the recent ricts
which have taken place in Harzaribagh
that out of 100 or 150 bombs which
were hurled, not one person has died,
according to my information because
of the hurling of bombs. Some people
died because thevy were handling the
bombs znd the bombs exploded in
their hands, So. three or four deaths
have been repovied on this account,
Bu' not one person has diad beczuge
of the hurling of bombs. And as 1
said, the mobs of the two commiinitizs
which were out wn »z rampage {o purn
the houses waeare not out to kill. very
surprisingly, hecausz thev couid have
easily trapped these people, But they
were not out *to kill, So_ the killings
which have taken plare are stray kill-
ings which have resulted from the
stray incidents of weonle returning to
the villages from the thrwn on  the
dav of +he riot, as I geid, and  they
wers hitchered an the way. Now. the
point, Sir is that if T represent the
secular forees. then T must own the
responsibility for failure, T must own
it as much as anvbodv else hecause
T tried to see that evervthing was
done peacefully and 71 failed, And
evervbondy who was thinkine in a
secular way, failed.

What is happening, Sir, in this coun-
try is that secular forees are retireat-
ing, secular forces are getting defeat~
ed in battle after battle and we are
in a danger of losing the war, And
it is the communalist forces it is the

forces of obscurantism which are in- °

creasingly becoming more and more
powerful as the. day passes, Now,
what should be the strategy which we
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should adopt? It was Pandit Nehru.
who, as Prime Minister, in 1958 said
in a letter to the Chief Ministers that
the basic responsibility for maintain-
ing communal peace in a law and
order sense must yest on the Deputy
Commissioner or the District Collee-
tor and that an adverse remark should
be made in his character roll if he
failed to control communa]l riots from
erupting, But from 1950 to 1989, al-
most 40 years have gone by. And
what has happened? T wunderstand
that the District Magistrate and the
SP of Hazaribagh...

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA):
From a civilian offizer you have be-
come a politician. ..

SHRI YASHWANT SINHA. 1 have
becomg a politician  Sir. . But T can
say without a trace of pride...

THE  VICE-CHAIRMAN  (SHRI
SATYA PRAKASH MALAVIYA):
...during this intervening period,

SHRT YASHWANT SINHA: ...that
when I was g civilian officer, both as
a Sub-Divisional Officer and as a Dis-
trict Magistrate—in both the capaci-
ties T spent a number of years—I did
not permit a single communal riot to
take place in the areas I was in charge
Never onve did 5 communal riot take
place, I was the Sub-Divisional Offi-
cer in Giridih and 7 was the Deputy
Commissioner in ths Santhal Para-
ganag in Bihar, and not in one place
did T permit this to happen bhecause
1 was vigilant, But § am saying, Sir,
that despite all this, the Administra-
tion has become lax. And why has
the Administration become Jax?

gomaren (st @ SO
W) ;oA RN GEREET &3 |
agT ana g aw |

SHRI YASHWANT SINHA: 1 finish
in five minutes, Sir, All right, in
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three minutes, Sir, why has the Ad-
ministration become lax? This ig the
basic question, Why has the Adminis-
tration today become lax?  The
administration has become lax hecause
the Government of the day has become
lax., The administration has become
lax because the Government of the
day and the party in power has be-
come communal, Now_ suppose as my
friend, Mr, Das Gupia, was suggesting
that we ban the communal organisa-
tions, We go a slep further, lel us
ban the communal parties, We ban
communal parties, with clearly com-
munal overtones. I am all for ii. But
how do you tackle a secular party
which has indulged in communalism
which is what the ruling party is
doing? How do you tackle thal? How
do you tackle a silusiion where an
obviously secular clement is indulging
in crasg communalism? How do yvou
tackle p situation where they say in
their election moanifesto that they are
all for Christianity? How do you
tackle a situation where you have to
deal with the Hindu-Muslim com-
munalism, which is a gi% of the British
legacy. of the British to this nation,
which is compounded further by

Hindu-Sikh communalism? whosa gift

to this country is this Hindu-Sikh
communalism? This is 3 ¢question
which must be answered So, ban-
ning communal parties and communal
organisations in itself will not be
enough, I will go a step further and
T will suggest that if the Government
has the sinecerity... (Interruptions),
T am making a suggestion that let the
Government call an all-party meeting,
let the National Integration Council
meeting be called, any fora where all
the political parties get together and
let us jointly formulate a code of con-
duct applicable to the ruling party, as
well as to the opposition and let this
be made g justiciable issue. If a
political party violates that code of
conduct it can be dragged to a court
of law_a special court of law perhaps,
and if they do so, if it is proved that
they have indulged in communalism,
then that political party will have to
bear the consequences, If we have the
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courage of our conviction, then I am
making this suggestion in all serious-
ness. Tet the Government rise to the
occasion. Let us say that we will
adopt a justiciable, a punishable code
of conduct for political behaviour in
this country, Tt goes withou! saying
that communalism thrives in a sta‘e of
want, in a state of deprivation, in a
state of exploitation, If all these are
tackled at the socio-economic level, at
the educational level, then the riot of
communalism can be stemmed,

My friend, Mr. D3as Gupta, suggest-
ed a speci?l riot police. It is a very
gond suggestion, a long-sanding sug-
gesting  ang I fully  endorse it
Simuttanceously, 1 would also suggoest
that invariably whenever a communal
rict takes place anywhers in the
country, not only should the rio: police
go intg it, but 5 separate investization
mechanigm must be set up which will
investizate the cases. Let us take it
out of the juris:dieti(zn of the normal
polize establishment. Let a special
investigating machinery he gt up to
investigate the communa! riots and
hring the guilty to book and let in
every case grecial courts he set up
so that those whe are guilty of com-
mimal frenzy or communal vielence
are immediaely brought to book. Is
th» Government prepared to do it?
Can Mr, ‘Chidambaram gassure this
House that he will take it up with
the Bihar Government or give a
directive that a svecizl investigation
shoulg be made of the riots that have
taken place in Hazaribagh and that
he wil] set up sevarate courts to
nunish those who are guilty and that
is how within a month or two months
the real reasons for this riot will not
only come to light but also those who
are guilty of engineering them will
be punished,

And, gne last word, Sir. My friend,
Mr, Irshad Baig is sitting here, We
were in Turkey in a Parliamentary
delegation a few  months ago. 1
remember in a so¢ia] party I met a
journalist, the editor of a leading
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newspaper in Turkey. I inquired from

him as to what was happening in
Turkey os far as revivalism and
fundamentalism  wag concerned,
because the Muslim world seems to
be going through a phase of revivalism
and fundamentalism. Ang he came
out with words which still ring in my
ears, He said. Turkey is totally
committed to seculariem., And he
said. we defend with the last
drop of our Blcod. the .2cular order
in this country. 'Uhat wus a predomi-
nantly Muslim country and i was a
Muslirg friend. 2 journaiist, who was
telling me in these stirring words his
commitmenrt to secularism.  Kamal
Ataturls showed z certain imagination
when he took over ihe reips ¢ that
country. 1 have great admiration for
first Prime, Minister., He wse a
¢ s2cudar person. But there ars
»g thit We mar ie. When
3 g’q(;u;t. n
toJ IOI iy ,st.z::c & cummon civil eads,
if it had jween introduced in 1947, in
1948, in 1900, nokodsy would have
objected. Today, because of tha
revival of fundamentalisma g common
civil code nag bocome such a contens
tious issue ang the Goveroment s
foreeg ta come out  with Muslim
Wormen Rill and  such retvograde
legislativa gteps in order to save thelr
vole bank. Kamaty Ataturk did what
we do not have the courage in this
country to do with regard to Rabri
Masjid-Ram Janam Rhoomi
is. in Istanbul, a  church, calleq S,
Sovhia, Tt was a bone of contention
between Christisng ang Muslims, What,
Ataturk Aid was, he closeg it for
renovation for two years or a vear
ang a half and after renovation when
il wa< opened, it was a national monu-
ment. Tt is neither a church nor a
mosque today and every citizen of
the country can visit it and take it
jn whatever 1light he likes. Babri
Masjid-Ram Janam Bhoomi js respon-
sible for degenerating, for vitiating the
communal atmospher, in thig country
and it is a great hlot on the name of
#his Government thet for years now,

shail

There
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3-4 years, they have done absolutely
nothing; they have not even moved
a little finger to solve that problem.
Why? Ig it because it suits  their
political interests to keep this dispute
alive? Tt it because it  suits  their
political interests to keep Punjab
problem alive? Is it because we can-
not rise abeve these petty considera-
tions in order to perpetuate ourselves
in power? Sir, it is high time, and 1
suggest, 1 plead in all humility that I
can commang to  Memberg of both
sideg that the nation is facing grave
challenges, It will not break. I am
not one of those who believe thag this
naticn can ever break. And I  am
saying it with a full gense ~f respon-
sibility that people of this country
will not {clerate another partition o?
his country, whether it he on the
basig of mnajority, communalisra o
minorits, communalism. Rut the
stmosphera {5 vitiated. The atmosphere
s had. People, innorent peovle. poor
negnla ars losing their lives, And,
therefore, T plead that Iet us rise over
thesa meotty considervations, Let us all
nit our head. togather to see how we
can combat hig cancer which is eatinz
intp the vitals of our body nolitie. 1t
iz only a mnational consensus on com-
munalism which c¢an solve the pro-
hlem qof communalism, Tt canmot b=
taclled bv the -uling party  alone
because the ruling party is not inte-
resteq in tackling it. Therefore, Sir,
I amy endins mv speech with a fervent
anweal to the Minister of State  for
Home who is gitting her= that he
should come out clean and take steps,
both in the 1ong term and short term,
which will ensure that the neople of
this countr.;, live in peace and amitv
and that all eommunities are ag safe,
as gecure as thev were befora this
cancer started eating into our vitals.
Thank vou.

st grarer Fag (darw) ¢ andw

Y wew, wA w gl I

o
Fg & fr ewi¥ oz AT TET A
fedardr v gatew ST R
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ﬂta@‘%mim%‘ g ot W
353 w1 ot W 33T, @t ag &
33T | 3/F AT IR, S AR
IS a2, 97 72 & fr faw A
Frétq-r%fsﬁwwa%gtrw
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SHRI SUKOMAL SEN (West
Bengal): If iy a very sad commentary
that during the 42-year rule of the
country insteag of communalism and
fundamentalism  getting eliminated
from our country, its dark forces are
not ohly gaining more ang more
strength now, but the country is facing
actually an explosive situation. The
point is who js responsible for this
situation? Simply imotional speeches
or shedding tears will not solve the
problem. It is necessary also to fix
up the responsibility as to who are
responsible for creating thig situation,
If we look into the situation we will
find that it is the policies of the ruling
party in power that have landed this
country into this situation. I  would
not say that the Congress Party is a
cornmunal party., I would not say
like that, but T would definitely say
that the Congress Party is compro-
mising with the fundamentalist and
communal forceg whenever it suits
their own narrow political interests,
That is why the communal and fun-
damentalist forces are -gaining: in

| strength in this country,
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1 would not agree with my senior
friend, Mr, Pandey, when he says, if
we look into curselves, we will find,
perhaps all of us to g certain extent
suffer from communa] sentiments, It
is not true, On the contrary it is
true that in our country there iz a
very big secular force. That secular
‘orce is not a  small force in our
country. But, unfortunately, that

cular force is yet tp assert itself
ully and sincerely so as o defeat the
‘orces of communalism and funda-
nentalism,

Sir, 7T am not going into the past
aistory, but into the history of the
secent past. Right from surrendering
to the Muslim fundmentalists through
the Muslim Women (Divorce) Bill
they compensated py surrendering to
ihe Hindy fundamentalists by unlock-
ing the doors of the Babri Masjid and
allowing the Hindu fundamentalists
o enter it and worship there. They
were thep surrendering to one funda-
mentalist group and then compensat-
ing to the other by surrendering
to that fundamentalis; group, This is
what they are doing.

In the last Mizoram elections...

o AT AT03q (ITT HIW) :
qreaeq IqFAETE ST, FAIT IR ab’r

arsafas dw FEW W &
. . (waEv)

gagaras (st @ g%
areda) : g ARIE | L. . (=EEE)

syt e afgy (3T ¥aw) :
FiRg 4T Uﬁ;’arra? qEqT FY M
arfas s8 <@ §7 ... (FWEUR)

THE VICE-CHAIRMAN (SHRI1
SATYA PRAKASH MALAVIYA): He
has said that the Congresg party is
not a commung} party.

=t gagroa Tt (SR w&w) :
ag Fwafres A A g SqF A
SUATAMR | .. . (WIUWA) .,
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SHRI SUKOMAL SEN: The most
recent example is the last Mizoram
election. Tt is not a gecre; that in the
election manifesto of the Congress
party at the last Mizoram ‘election
they  openly utilised the Christian
feelingg for getting votes, By utilis-
ing the Christian religious sentiments
of the Christian population in Mizo-
ram, they {ried to collect votes in
Mizoram., Who does not know that?
Everybody knowg it. This Way the
ruling party in our country on gne
occasion 'or ‘the other is surrenderin~
to the fundamentalist forces ang has
been compromising with them to suit
their narrow political designs,

Why has this Babri Masjid-Ram
Janam Bhoomi issue been lingering
for such a long time? The Govern-
ment is doing nothing. What is the
situation? The entire UP is now
sitting on a voleano. Any time it will
burst gut ang the whole country will
be engulfed by it, What is the Gov-
ernment doing? Now, in Hazaribagh
Mr. Yashwant Sinha hag saig what
has takep place in that place, What
has taken place in Mathura? What
has ‘happened in Rajasthan? What
took place in Ahmedabad? In one
State after another, the communal
forces are taking law and order into

. their own hands ang innocent people

are heing murdered and massacred,
Cruelty ang barbarijiy are perpetrated
in our country with impunity. This is
what ig happemng under this rule,
Sir,

Sir, quring the Kumbh Mela what
has happened under the aegis of
Parishag and cther
fundamentalist forces? A big confer-
ence was held in Prayag and in that
conference what wWera the delibera-
tions? The newspaper report says
that most incriminating gnd most
objectionable speeches were made in
that conference. What dig the Gov-
ernmen; do? There are laws in our
country through which the organisers
of thig conference coulg be booked
but the Police remained silent specta.
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tors, What was the decision of thai
conference at Prayag? They decided
that on the 9th of November, the
foundation-stone for a Hindu temple
will be laid at the disputed place of
Ayodhya and they will builg that
temple by spending hundred crores of
rupees, How will they collect hundred
crores of rupees? They will collect
Rs. 1.25 from each citizen of this
country. So {80 crores citizens will
be paying Rs. 1.25 which will fetch
them Rs. 100 crores angd they will
spend this amount for building this
biggest Hindu temple in our country.
Where they will build {his temple?
They will build it at the disputed
place where Babri Masjid exists, That
s What they have decided. Not only
that, Sir, what was the further deci-
sion? The bricks will be washed by
the waters of the Ganga and those
briecks will be carried through proces-
sion from varioug parts of the country
ang they will converge at Ayodhya
and on the 9th November that cele-
bration takes place. What does that
mean? It is an open provocation, It
is an open provocation for communal
clashes, for communal violence. At
the same timme, when the Hindu fun-
damentalists have taken this posture,
the Muglim fundamentalists have not
remained gilent. They have also taken
a similar posture and a threatening
posture. They are also threatening
to liberate that place, what is called
Babri Masjid, from the clutches of
the Hindu fundamentalists, In this
way two communalists are now in a
confrontationist attitude and any time
the situation may burst out and it
will engulf the whole of the country.
This is the gituation that we are now
facing. Sir, T woulg squarely lay the
blame on the shoulders of the ruling
party because it is their mishandling
or thelr surrender that has led to this
situation. Sir, during ‘the freedom
struggle when India wag under the
British rule at that time alsp, the
counfry witnessed communal violence

But that - was because of some
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temporary feeling and some emotions
which led to communal violence,
Now, it is not just temporary emo-
tional feelings but it is a calculated
design by the reactionaries of the
country aided and abetted by the
foreign forces. This is what ig going
on in our country. I do not know
whether the ruling party understands
the grand design of destabilising our
country through communal and fun-
damentalist forces. Sir, on the other
hand from the ruling party, from the
Primes Minister and from the young
Home Minister, we very often listen
about the talk of that hi-technology,
advancement of science and  super-
computers but on the other hand we
find that the communal and fundamen-
talist forces are raising their ugly
heads and they are marching forward.
Sir, how can we tally thesz two for-
ces? On the one side the force of
science and on” the other side the
force of fundamentalism. It means
it is hollow talk. The ruling party for
the last 33 years has not taken a single
step to prepare g scientific  attitude
among the people, to cultivate a sci-
entific way of life in the country.
They have never done it, On the
contrary, they have given indulgence
to all sorts of superstitions, all gorts
of obscurantism and all sorts of back-
ward attitude. That ig why, the coun-
try has been landed in such a gitua-
tion, T would only say that it is not
only the majority communalism which
is posing a threat to our country but
also the minority communalism is
posing a similar threat and I feel that
behind this, when the Indiang are ta-
king initiative, some foreign hands
are also there and they are  active
Sir, Kashmir, mostly a Muslim do-
minated State, has remained secular
so long. Now what do you see in
Kashmir? Communal clasheg are ta-
king place and behind all that, foreign
powars are there. Now, Sir, we come
to know that at certain places the
Hindu fundamentalists have taken a

decision that they will re-buily all the
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dilapidated temples all over the coun-
try and spend money for that, Simil-
arly, at the same time, the Muslim
fundamentalists have also taken a de-
cision that even the mosqueg which
are under the Archaeological depart-
ment, thoge mosques will be cavtured
for worshipping, for offering namasz,
Many mosques 1emained unut.lised for
years together, and are now under the
Archaeological department. Noyw they
say that the Muslims have a right to
offer namaz prayer in any mosque
whether it is under the Archasological
department or anywhere. Likewise,
the Hindu fundamentalists are  also
taking certain decision. This way, Sir,
communal propaganda, communal
venom ig spread throughout the coun-
try. I am coming back to Ram Janam
Bhoomi and Babri Masjid. That issue
has peen lingering on for a long time.
Now, Sir, the Home Minister has
agreed that the issue would be refer-
red to the High Court for decision.
Then, why is the delay? What is the
UP., Government doing? Why the
U. P. Government is not taking steps
in asking the High Court of Allghabad
for setting up a Special Bench so that
this issue can be decided (Interrup-
tions)

SHRI P. CHIDAMBARAM: Sir, I
do not think you should repeat a
statement which we have from - time
to time tried to correct ang place the
facts. We called an all-party meeting.
All the facts were placed before the
all-party meeting. Your party also
wag represented by your leaders. We

have made it very clear that the UP. .

Government filed an application last
vear before the High Court requesting
that the four cases pending before
the District Judge should be consoli-
dated and heard together by a Special
Bench of the High Court. That appli-
cation is pending before the High
Court, We have moved the High Court.
The High Court has fixed a date] I
am speaking from memory. I believe,
the date Is either 2nd May or 9th of
May. Mow, the U.P. Government has
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moved a petition, The petition is pen-
ding, The petition will be heard on the
2nd of May or the 9th of May, on the
date fixed by the High Cour¢ and we
are confident that we can  persuade
the High Court to constitute the Bench
and hear the case. You can say that
the High Court should have moved
faster. But I do not think it is fair to
say that we have done nothing. Al
these facts were placed before the
special meeting convened, when all
the parties attended this meeting and
vour party wag also represented. I
did not want o interrupt when Mr,
Gurudas Das Gupta made the state~
ment., But when the second speaker
also says the same thing, I should rlace
the facts. This application was filed
last vear. It ig not in our hands to
constitute a bench. It is not in our
hands to fix a date. Tt is a matter
which the High Court has to decide,.
(Interruptions),

SHRI GURUDAS DAS GUPTA:
Sir, may I ask the Minister to tell
us.. . (Interruptions) ...

SHRI P. CHIDAMBARAM: I have
already said... (Interruptions)...

SHRI CHITTA BASU (West Ben-
gal): Has the U. P. Government
approached the Chief Justice of the
High Court? (Interruptions)...

SHRI P. CHIDAMBARAM: The
U. P. Government has already filed an
application, The U.P. Government has
already moved the Chief Justice ahd
Chier Justice, in his wisdom, has
fixed a date inp May 1989.

SHRI SUKOMAIL SEN: What ig the
specifi¢ reference?

SHRI P. CHIDAMBARAM:; I am
telling you, the application is to
consolidate the four separate  cases
which are before the Distriet Judge
and to hear those cases through a Sp-
ecial Bench of the U. P. High Court.
(Interruptions)

SHRI CHITTA BASU... decision for
the constitution of the Special Bench.
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SHRI P. CHIDAMBARAM: We have

moved the High Court. The High,
Court is going to hear the application

and we are confident that we can per-
suade the Bench which is going to
hear the application to constitute a
special Bench to dispose of the four
cases. This jg what I am saying...
(Interruptions).

SHRI GURUDAS DAS GUPTA:
Will the Minister let us know whe-
ther there is any provision in law—
since he ig a lawyer himself — which
could have prevented such an unusual
delay in the disposal of the case or in
the disposal of the application that
the UP. Gobernment hag filed in the
High Court? .

SHRI P. CHIDAMBARAM: 1 will
answer in detail when I reply. An
application has been moved, if I rem-
ember rightly — ggain I am speaking
from memory — under section 24 of
the Civil Procedure Code. Now the
application has to be served upon the
parties. There are four independent
cases. There are a number of legal
representatives. The High Court, I
believe, has issued notices to the
parties, Their legal representatives
have to be brought on record. Now, all
that, I believe, hag been completed.
I am not aware of the fine details.
The date has been fixed. I am confid-
ent that the views expressed in this
House, when they are published in the
newspapers, will also be seen by all
the parties and the parties will agree
to have this case tried by a special
Bench of the High Court. The UP,
Government has engaged, I helieve,
the Advocate-General, He will be able
to persuade the High Court o cons-
titute a special Bench so that the
hearing of this case may be expedi-
ted. (Interrptions).

SHRI GQURUDAS DAS GUPTA:
Could the process have been ghort-
ened?
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. SHRI P. CHIDAMBARAM: It is
oily for the High Court... (Interrup-
tions). How can I answer that?

SHRI GURUDAS DAS GUPTA,; Let
the Minister say whether the process
will be shortened.

SHRI P. CHIDAMBARAM: Mr,
Gurudas Das Gupta, for the sake of ar-
gument, for the gake of scoring a deba-
ting point, do not try to find fault
where none exists. The U.P, Govern-
ment has filed an application, We all
know that processes of court take
time. We have no control over the
processes of court. It ig the court
which hags to decide upon a date. It
is the Chief Justice who has got to
constitute a Bench. I cannot fing fault
with the Chief Justice of the U.P.
High Court. It is not iy businesg to
find fault. Dyring the hearing, it
there has heen any tardiness, it will
come out,

SHRI SUKOMAL SEN; Mr, Chidam-
baram has tried to explain, He has
taken pains to explain the situation.
But hig explanation does not exoner-
ate the Government from the crime
they are committing since long. For
one year it hag been pending, Now,
under pressure, he says that they are
pursuing the case in the High Court
and it is for the High Court to set up
a Bench. T would only request Mr,
Chidambaram to see to it...(Inter-
ruption).

SHRI P. CHIDAMBARAM: Ig the
High Court committing the erime?

SHRI SUKOMAL SEN: No. The
Government znd the ruling party.

SHRI GURUDAS DAS GUPTA:
Sir, everybody is committing a erime
by prolonging the Babri Masjid and
Ram ;Tanam Bhoomi issue. (Interrup-
tions). Everybody is a party in the
crime, in prolonging the procegs in the
most unusual way and thereby whip-
ping up communal feelings in the
country, (Interruptions).
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SHRI SUKOMAL SEN: Sir, the
point is....

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA):

Now, please conclude within two min-
utes.

SHRI SUKOMAL SEN: They have
taken five minutes.

THE VICE-CHAIRMAN (SHRI SA-
TYA PRAASH MALAVIYA): Exclu-

ding that time, you have taken two
minutes. ‘

SHRI SUKOMAL SEN: My charge
is against the Government. This Gov-
ernment is not sincere in tackling the
communal and fundamentalist issue.
It is in their interest that this issue
should linger on, this issue should
continue. Why are they not settling
the Punjab issue? To serve their
political  interests. (Interruptions).
Likewise, this Babri Masjid and Ram
Janam Bhoomj issue also to a certain
extent, serveg their interests. There is
a Bill passed in Parliament banning
Sati. But the Sankaracharyaji of Puri
has*been openly advocating in favour
of Sati. I would like to know from the
hon. Minister what he hag done to
book him. He is openly violating your
Act. You are not taking any action,
You do not want to because if you
take any action, the Hindu fundamen-
talists will rise up and say, “We will
not vote for you’ That is why you
have made the enactment and are gtill
allowing some people to violate op-
enly that Act. . :

SHRI GURUDAS DAS GUPTA:
Mr, Chiflambaram was to get the help
of Sankaracharya to win the election,

SHR1 SUKOMAL SEN: That Is
another Sankaracharya.

" SHRI SUBRAMANIAN SWAMY:
Sir, he may be a communist. But there
are a lot of people who have high
regard for the Sankaracharya of
Kanchi, So he should... (Jnterrup-

tions). b
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There are Sankaracharyas and San-
karacharyas, Don’t mix them up.

SHRI SUKOMAI, SEN: You must
also know' that Communists are de-
finitely atheists but we respect the
religious sentiments of the people. We
are against fundamentalissn. There is
a difference hetween religious feelings
and fundamentalism, We are against
fundamentalism, not against religious
feelings. Sankaracharya of Puri, San-
karacharys of Kanchi, they are propa-
gating fundamentalism, they are pro-
pagating obscurantism, That ig why
they should be fought. ...

SHRI SUBRAMANIAN $WAMY:
Puri, yes.

SHRI SUKOMAL SEN: That is why
my charge is that the Government is
showing indulgence to those religious
gurus because sometimes they  will
help them in elections for getting vo-
tes. When this happens, how can this
Government battle fundamentalism?
They cannot do it. What I want to
point out ig there are certain grievan-
ces among the minority communities
and those griebances are not being
properly remedied. Ag a result, the
fundamentalists among the religious
minorities are taking advantage of
those grievances and -arousing the

‘passions of their community people,
.For example, there ig discrimination

against the Muslim community -in re-
gard to jobs and other benefits. Gov-
ernment is taking no steps ta settle
those issues. Is it not a fact that
Urdu as a language is neglected? Is it
not a neglected language? What has
the Government done for the benefit
and improvement of Urdu language?
Government has not done anything
and Muslim fundamentalists are rai-
sing that issues, that Urdu is the
language of the Muslimg and it is being
neglected. In this way there are cer-
tain issues which can be tackled pro-
perly by the Government so that the
minority community people can un-
derstand that their genuine issueg are
being tackled properly, so that the
fundamentalists de not get a chance.
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[Shri Sukomal Sen]

So what I want to say is it is not pos-
sible for this Government to main-
tain national unmity; pational unity and
natienal integrity is in danger under
thig rule. This Government has turned
itself into a Government of national
disunity and natienal disintegration.
Unless this Gevernment goes, it is not

possible to maintain communal amity_

and harmony in this country, it is not
possible to maintain the unity and
integrity of this country, ang that is
why I want that this Government mus:
immediately go...

SHRI DIPEN GHOSH (West
Bengsl): The earlier the Government
quits, the better it ig for the communal
amity of this country.

SHRI SUKOMAL SEN: Then only
cen the unity and integrity of  this
country be maintained and protected.
Therefore, I again demand that this
Government must quit immediately.
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biiRi PAWAN KUMAR BANSAL
(Pu :aly; Mr, Vice-Chairman, Sir,
for thoustnds of years, India has
rea.:q many religious denominations
in 1 environment of mutual love
and affection
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SHRI S, VIDUTHALAJ VIRUMBI

(Tamil Nadu): Only Hindi fanaticism

will do great harm to this couniry.

SHRI PAWAN KUMAR BANSAL:
Anyone who chose to malie India his
or her home was accepted and assimi-
iated in the mainstream, OQur society
nhag always promoted the  coniluence
or  wiferent religious  without, o
Couise, Aduung the 1Gentity of anyoue.
Tiat is why iadia hag come to repre-
sent a  mosaic of aifrevent religions
curturey  and languages,  'lhig vasi
diversit has hippily helped in ce-
menting the unity of the country, The
colonial powers, of course, tried to
create divisious and distrust amonigst
the people to perpeiucte their own
rule. But the anti-impe. ialist nationai
movement kept a check on such feel-
ings, The partition of tize country did
give a rude shock to our sentiments
because Pakisian wag created solely
on the basis of relizion, A lage
number of Muslims, however, did not
subscribe to the two-nation theory and
preferred to live and diz on the land
of theiit birth, They preferred to
serve th:r motherland, ang resolved
to work for the glory of their mother-
land, and resolved to work for mutual
harmony, stying back in India. The
leaders of free India and the people
galvanised through a long-drawn
peaceful struggle resolved to consti-
tute the new State on the lofty
principle of secularism, securing to
all its citizens liberty of belief, faith
and worship.

Sir, the policies adopted by free
secular India falsifieq the {wo-naion
theory. But the dynamism imparted
to the national movement gradulally
weakened in free Indiu after inde-
pendence. Today, the virus of com-
munalism has started aftlicting even
the most ostensibly secular-minded
people who some time or the other
permit their thinking and their actions
to be swayed by communal considera-
tions. Ag a result, obscurantist and
fundamentalist forceg often raise their
ugly heads in one form or the other
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{Shri Pawan Kumap Bansal]

giving a sei-back 1o the prucess of
uatlon-bu ilding,  The Jast four de-
cutlss have witnesseq ropeatedty  the
cruption of violence ip one part or the
other of ihe country on the basis of
communel, casteist and linguwistic dis-
putes. And this violence hag always
claimed a heavy toll ip *erms of
hurnan iife and property., The very

mention of Hyderabad., Mee-
6,06 rp1. rui, Ahmedabad, Bhiwandi

and,. .. (Interruption=> and
the Delhi of 1964, conjure up in our
mind the most inhuman incidents that

[ RAJYA SABHA ¢
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have taken ploce aud continte to take
place in lain

TR VICE-CHAIRMAN  (SHRI
SAIYA PRAKASI MALAViIVA):
M. Branuad, ¥ think you will conclude
toorrow.,

W qE wSY g I @d 27
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WUHORT URY 1 A9 TRAI

The House then adjourned
at e minute past six of the
c'ock til{ eleven of the clock
o Thursday, the 27th April,

1986



